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CcNTRAL Al)MlNisTRAT IVE TR1.BUNPL 

ALLAHABAD B E!~Gi 

MLAHAbAD 

g>e n court 

Civil Conte mpt Petition No.157 vf 2C.02 

Thursday' this the 16th day Of J anuaEy' 2003 

Hon •b le Mr: . Justice R. R . K.Trived i, v . c . 
li on ' b l e t.1a j . Gen K .K .Srivastava, A. 1"1. 

Sunil D:1ivedi , 
Son of La te Shri Raja Ram IMivedi 
Resident of 11 A, Kator i t!.il l 
1\1ohan Nagar , Ghaz i abad , Presented 
work ing as Daily ~ages in the off i ce 
of Commerc i a l off i cer Shahadara East , 
Chikarnborpur , District - Ghaziabad . 

(By Mvocate : Shri K .G .Khare & 
Shr i R. ~ . Shukla - A[,sent) 

vers us 

••• App licant . 

l . Sri r.1 .c ~ ::;ingh , Area t'1.3nag~r , 
Te l e com !:>haflactra East Te l ephune Exc hange , 
U. P . Boarder , Chikambarpur, 
Di strict - Ghaz i abad . 

2 . Sr i Br aham S i ngh , Personnel ASs i stant to 
N:ea r~lan cJger , Sri i.1 . C .~ingh Te lecom !:>11ahadr a 
East , Telephone t:xchange , U. P . BO&der 
Chik ampar pur, Dis trict - Ghaziabad . 

3 . Sri R.K. Dass , Divisional Eng ineer (Vigilence ) 
at the Office of Genera l tAanager, Te l e com, 
Ghaz i abad . 

• 

• ••• Respondents . 

(By M vocate : Shri R. C.Joshi- Absent) 

ORDER (ORAL) 

By Hon ' b le Mr . Justice R.R . K. Tr i ved i, v .c. 

By t n i s application under Sectiora 17 of A. T. Act , 1985 

applica nt has pray.ed to punis h the respondents for wilful 

d i s - obea ience of the order da ted 25 . 6 . 2C02 passed in OA 

No .729/2002 . 
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2 . ~ the OA has been disn issed as not ma intainabl e , 

i nterim order stands d issolved . In the c_ircums tances , 

no c ase of conte mpt is made out . Contempt app l icati on 

i s r eje cted . Notices are d ischarged . 

copy of the order may be g iven to the part:ia s 

vJ i thin 24 hours . 

~ ....__ ____ __,,...-;--

/.t?rnber- A v ice Chairman 


